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No, DIA/Trg./EC/Batch-XV1 (DHJS)/1981/2025/ H¢ 4 13" October, 2025

To,
The Ld. Principal District & Sessions Judge (HQs), Central, THC.
The Ld. Principal District & Sessions Judge, East, KKD.

The Lcl. Principal District & Sessions Judge, S'outh Saket,

The Ld. Principal District & Sessions Judge, Notth-East, KKD.
The Ld. Principal District & Sessions Judge, gl:ahdua, KKD

The Lel. Principal District & Sessions Judge, Solith-West, Dwarka
The Ld. Principal District & Sessions Judge, W ést, THC.

The Ld. Principal District & Sessions Judge, South—E'lst Saket.

P”.‘*‘P‘S-".*‘.“‘E‘-‘-&

Sub.: Practieal Training of Newly recruited Ofi"cers of Delki Higher Judicial
Service w.e.f. 16" October to 31* October, 2023,

Respected Sir/ Madam, i

It is to inform that 08 (Eight) newly recruited Ofﬁ;:ers of Delhi Higher Judicial
Service (DHJS) have reported to the Academy for theit four months® Foundation
Course. As per the approved Training Calendar 2025, the newly recruited DHIS
Officers are required to undergo Practical Training by way of Court-attachment in
District Courts. . i

Therefore, it is requested that the newly recrujted DHIS Officers (under
training) may kindly be attached with the Courts as per schedule enclosed as
Annexure-A w.e.f. 16™ Qctober to 31* Qctober, 2025, |,

If the Mentor Judicial Officer with whom the Tramee DHIJS Officer has been

* attached, happenis to be on leave or is unavailable due tojany administrative/ancillary

~ reason, the trainee officer may kmdly be attached witli:the Link Officerfanother

" Judicial Officer of similar jurisdiction in your district. In ¢ase the Mentor Judge is

transferred, the trainee officers may be atiached \ntlr the successor Judge. In

such an eventuallty, copy of the order of attachment (may kindly be sent to the
Academy for information and record. L

With regards,
Yours faithfully,

? @

¥ (Rajesh Kumar Singh)
Encls,: As above !
No. DIA/Trg/FCIBatch-XVI (DHJS) 198172025/ - 13" October, 2025

" Copy for information fo: n =
1. The concerned Trainee DHIS Officers. : ‘11 ./
{Rajesh Kumar Singh)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)

,...q—? TIS HAZARI COURT DELHI
No. %P’;}‘é fI0TP/Gaz./2028 Dated, Delhi the ! °r£ Ul,i ZHZEi

Copy of forwarded for information and necessary action to :-~ 4

1) The Concerned Judicial Officer of Central EEISUICt Tis Hazari Court, Delhi (as per list attached).
2) The P,S. to Ld. Prinicipal District & Sessions'Judge (HQs), Delhi.

3) Branch in-charge, Facilitation Centre, [Tis Hazari Court, Delhi.

A7 The Website Committee, English/Hindi, Tls Hazari Court, Delhi.

5) The LAYERS for uploading the same.

: {Shefali Barnala Tandon)
Lmk Officer In-charge Judicial Branch, Central

For! Prmcnpal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi.




Practical Training of 8 newly recruited Officers of DHJS (2025 Batch)
w.e.f. 16.10.2025 to to 31.10.2025

Annexure ‘A’

Sl | Nameof Traince (Name of Mentor Judicial Present District Place of Date of
No. Officer Officer posting Posting Attachment
Mr. Sonu Agnihotri District Judge East KKD lﬁlé(;g%z;o
I |Mr. Akbar S.iddiquc Mr. Praveen Singh ASJ North-East KKD 22;(:32202;0
Mr. Devender Nain POMACT | Nomhiiast | kKD | 250308010
Mr. Devinder Kr. Jangala | District Judge | South-West | Dwarka 161210”'}2%2052;0
2 gz.h'iravlecn K .Ms. Vandana Jain AST South-West | Dwarka 22;2;3%52;0
Mr. Tarun Yogesh POMACT | South-West | Dwarka 25;’11 (;g(;j;;o
Mr. Kuldeep Narayan District Judge |South-East |Saket ]61;{13{.)‘2%);;0
3 |Mr. Sunil Choudhary | Mr. Vishal Singh ASJ South-East  |Saket 252;23%2;0

2

Mr. Sudesh Kumar PO MACT South Sakct 2931126?22052 ;"
Ms. Shuchi Laler District Judge |  East KKD 161' é.(i.ggzosz v
4 Mr. Honey Mr. Sameer Bajpai ASJ Shahdara KKD 2528“132%);;0
Mr. Vijay Kumar Jha PO MACT Shahdara KKD 2?}- 110133%); ;0
Mr. Harjyot Singh Bhalla | District Judge | South-West Dwarka 16‘;{;3%52;0
S g;h[::tlg S -Mr. Deepak Wason ASJ | South-West | Dwarka 22;(132%}52 ;O
Mr, Sudeep Raj Saini POMACT | South-West | Dwarka 2‘-;’- ;232262 ;o
Mr. Rakesh Kr.Sharma District Judge Central THC lﬁguigg?(')széo
6 |Mr. Ranjeet Singh Mr. Vijay Shanker ASJ West THC 25281[:6202%)52;0
Ms. Ruchika Singla POMACT | Cemral | THC 293:(;6’*%52 by
Mr. Satish Kumar District Judge Central THC “i;tiggzégo
7 g’;;ha“de’ Kt | Dy, Saurabh Kulshreshtha|  ASJ West THC 2:;‘;.2'32%‘:’2;0
Dr. Pankaj Sharma POMACT | Cemmt | THC 2931"1322052 b
Ms. Richa Gusain Solanki | District Judge | South-West | Dwarka 1618123(.}2%)52;0
8 [Mr. Virender Negi Ms. Gurmohina Kaur ASJ South-West | Dwarka 25281(132%)52;0
Mr. Sudeep Raj Saini POMACT | South-West | Dwarka | 2°-10-2025t0

31.10.2025




